
IN THE CENLRAL ADMINTRTIVE TRIULL 
PATkA ELP 

O.A. No, 501/199 

2 6TY 
LJoQ 

Krishna Murari Pasa, S/i Shri Satya Narain Gupta, 
Resient-.f Village Bar*, P.O. Baruih(aitalpur), 
District. De.ria(tJ.P.). presently w.rkia! as Asstt, 
En!ineer (M-G). Muzaffarpur under Divisi.nal Rail 
Manaqer, N.E. Railway, Samastipur. 

S. e•S 	Applicant. 	11 

— Versus — 

1., 	The Uni.n .f Iria thr.u!h the General Manager, 
Nsrth Eastern Railway, C.rakhpur(U.P.). 

2, 	The General Manaer(P), N.E. Railway, G.rakhpur 
(U.P.) 

...... Resp.nents, 

C.unsel for the applicant — Shri Sudama .Pandey. 

Ciunsel for the resp.ndents — Shri Shekhar Sinh, 

C ORAM 

HON'BLE M$. SHYAMA DYRA, MEMBER(JUD]CIAL) 

HOW' BLE MR MA NTRES 13MR JMA, NEMBER (ADM IN ThAT lyE) 

Mantres hwar Jha Member (A) $ — 

CL 
This OA has been filed by Shri Krishna Murari a-sad 

presently w.rking as Assistant En!ineer(M-G), Muzaffarpur 

for the f.11.wing main reliefs: 

The resp.ndents be directed to fix his pay in 

ecale (2375-3500) w,e,f. 1,3,93 as a result .f 

restructuring and then in scale (2000-3500) by 

virtueL if his pr.m.ti.n. 

The resp.ndents be directed t. Step up his 

4 

Date .f Order: 
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pay ali.ve  his juni.rs appeariaq at 81. 26 ant 29 .f 

Annexure A/i (serjes) 

(iii) The respsráents be directed to pay iifferences 

.f pay and all.wances as aâmissille there•n with effect 

f rim 1.3.1993 and •nwars al.ngwith 24% interest. 

2. 	The case of the applicant is that in pursuance t. 

restructuring .f the cadres intr.duced by the Railway 

Bare vide their policy letter no. Pé -111/91/Crc/1 dated 
which 

27,1 ,1g3 	was circulated by General Manaqer(P) 

G.rakhpur's letter dated 5.2.1993 which inter alia 

pr.vided for This restructuring of cadre will be with 

reference to the sancti.ned cadre strength on 1.3.1993. The 

staff who will be placed in higher grades as a result of 

implementation of these •rders will draw pay in higher 

grade with effect £ rem 1,3.1993,N(A*nexure 4/4). 

3, 	In pursuance .f this pelicy circular, the percentage 

.f varleus grades of ilermanent Way Inspecters were raised 

from 26 to 46 as 20 pssts were increased in their grade 

(A*nexure A/5), The c.ntentien .f the applicant is that 

as per restructuring 32 pers.ns were given pr.m.ti.n in 

Grade (2375-3500), but the applicant was not prsm.ted even 

.n the seni.rity list th .ugh 

(A anexure 	his 	e was al,N No. 124 which was aI.ve  

8hri C.B. Srivastava, who his been pr.m.ted. The applicant 

suimitted representatien dated 11.7,95 addressed t. the 

Generl Manager(P) N.E. Railway G.rakhpur (Ainexure A/7) 
smmarily 

and the same was 	rejected witheut passing any 

speaking crier. Acc.riing to the applicant despite 

availalility .f clear vacancy, the applicant has not been 

given his due pr.m.ti.n in grade ( 2375-3500) w.e.f. 

1 • 3,1993 as per Scheme .f restructuring and even the 
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policy .f Railway Board has been frustrated. 

4 	The respondents have filed their Written statement. 

According to them the applicant seeks a relief in regard to 

the promotion given way hack in MarcWN.vemier, 1993 i.e. 

more than six years Ief.re the date of filing of this 

applicati.n. Acc.rding to the respondents the applicant was 

not in the cadre of PWI on reference date as he had already 

taken promotion on •pti.n in the grade and cadre of 

Assistant Engineer Group'B' as on 30.6.193 itself. The 

respondents have further submitted that in compliare of 

the Railway Board's restructuring order it was pr.posed to 

give benefit of. promotion to 20 persons according to 

seniority w.e.f. 1.3.1993 and 12 persons with immediate 

effect. The name of the applicant was not in the .fie1. of 

eligibility because he was not arnng the fIrst 20's. Sire 

he had already been promoted as AEN on 30.6,93, whereas 

the promotion for additional posts in terms of restructuring 

was put up on 28.7.1993. the question of giving promotion 

to him w.e.f, 1,3,1993 could not arise, It has further been 

suj,mjttej that even Shri C.N. Khanna who was a.ve him 
got promotion 

in the seniority liSt/I.e.f. 24,11,93, Shri C.P. Srivastava 

who wast 51. No, 125 just below Shri Jaiswal also got 

promotion w.e,f, 24,11,1993, In the written statement, 

the respondents have also contested the claim of the 

applicant that he had given his representation while 

working in .Gr.up'D'. 

5. 	Rejoindr has been filed on Iehalf of the applicant 

in which the plea of limitation taken by the respondents 

have been contested on the ground that his claim is covered 

under recurring cause of action. The applicant has also 

contested the respondent's stand in the written statement 

on other grounds, 
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6. 	We have gone tbr.ugh the arments made by both the 

parties and als, carefully gone through the record. 

Admittedly, the applicant was at S. no. 124 in the seni.rity I 

list and as a result .f restructuring circular issued by the I 

Railway Board only his seniors were given the benefit of 

restructuring as per vacancies created in terms of 

Railway Board's circular. Others have been given prom.ti.n 

we.f. 23.11.1993 whereas the applicant had opted to get 

promoted on •ptiori in the Same grade and cadre of Assistant 

Engineer Group'B' as on 30.6.1993 itself. The case of the 

applicant would have been on a different fo.ting had his 

juniors been promoted w.e.f. 1,3. 193 as against prirnotioa 

.f the applicant w•e.f. 30.6.1993. 

7 	From the facts and circumstatres of the case 

discussed alove, we are satisfied that the applicantfailed 

to make out a case f or getting any relief as we are satisf I 

that no discrimination has been caused to him and he has not I 

Suffered any loss as a result of implementation of the 

restructuring scheme of the Railway Board and even Shri 

C.N. Khanna who was one place aeve him hae- seen promoted 

we.f. 30.11.1993, whereas he has been promoted we.f. 

30.6.1993. 

8. 	In view of the aov'e, we are satisfied that the 

present application is devoid of merit and is, therefore, 

dismissed with no costS. 

(MANT1 
	 (SHY 

SRK/ 	MEMaEa(A) 
	 MEMBER(J) 


